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Emplovment generated under MGNREGA

1983. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{a) the details of benefliciaries under the Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA) who have been provided 100 days
employment during each of the last five years, State/UT-wise especially Uttar Pradesh,
Punjab, J&K and Haryana;

(b) the number of job card holders who have not been given employment

on demand during the same period, State/UT-wise;
{cy whether the job card holders have been given any allowance; and

{d) if so, the details thereof and the action taken by Government in this

regard?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) The number of households provided 100 days of
employment in the States/UTs including Uttar Pradesh, Punjab, J&K and Haryana under
the Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) during
each of the last five years and the current year are indicated in the Statement-I

(See below).

{b) The number of days of employment demanded by job card holders but
not provided employment during the last two years and the current year are indicated

in the Statement-1I (See below).

{c) and (d) The liability of payment of unemployment allowance is of the State
Governments as per Section 22(2) of MGNREG Act, The Ministry has time and again
mnstructed the States/UTs to notify the Unemployment Allowance Rules in accordance
with the provisions of sub-section (6) of Section 7 of the MGNREG Act. 15 States
have since notified the rules and 8 States have imitiated action to notify the rules
in consultation with the legislative departments of the States. The unemployment
allowance payable/due in terms of persondays as reported by the States is indicated

in the Statement-IL.
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Statement-1

The State-wise number of households completed 100 days of employment

SI. No. State Households completed 100 days of employment {In Nos.)

2008-09 2009-10 2010-11 2011-12 2012-13

{Provisional)

1 2 3 4 5 6 7

1 Andhra Pradesh 483053 1395537 964713 948870 895394

2 Arunachal Pradesh 12783 276 602 0 1867
3 Assam 176778 130457 45490 15750 9807
4 Bihar 102597 282797 284063 170227 180254
5 Chhattisgarh 251674 160851 184497 207643 244259
6 Gujarat 49160 103752 67653 4767 52316
7 Haryana 9855 8337 Q077 13742 19924
8 Himachal Pradesh 50193 48283 22052 48043 40394
o Jammu and Kashmir 7643 21360 60224 37050 69381
10 Jharkhand 95473 13329 131149 58080 86634
11 Karnataka 27000 445930 131575 45144 105926
12 Kerala 14344 43596 67970 124821 340483
13 Madhya Pradesh 979026 678717 467119 304477 193641
14 Maharashtra 32510 22630 28240 197185 230981
15 Manipur 137006 101 109339 11223% 2422
16 Meghalaya 26323 13453 19576 35181 42672
17 Mizoram 91758 7059 131970 72513 34146
18 Nagaland 34070 103436 190261 81790 53864
19 Odisha 52459 82710 204229 47629 75085

2 Punjab 3970 T2 5243 3786 3831
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1 2 3 4 5 6 7
21 Rajasthan 2631892 1514420 495830 335621 421836
Sikdeim 2863 12633 25695 8746 11869
3 Tamil Nadu 508122 TO0689 1102070 602619 1348723
) Tripura 56930 214218 81442 199303 226293
25 Uttar Pradesh 647525 796929 600559 309033 70545
% Uttarakhand 12633 20664 25412 22324 22690
27 West Bengal 23050 72123 104967 119604 253087
2 Andaman and 12 657 174 2205 2199

Nicobar Islands

2 Dadra and &0 24 NR NR NR
Nagar Havel

30 Daman and Diu MR NR NR NR NR

31 Goa 0 121 413 143 0

L) Lakshadweep 481 20 7 133 40

33 Puducherry 0 385 137 2m 4

34 Chandigarh NR NR NR NR NR

ToraL 6521268 F083063 5561812 4166070 5140567

NR=Not Reported
Statement-IT

The details of un-employment allowance payable/due

SL No.  State Un-employment Allowance Due

Number of Days

2011-12 2012-13 2013-14
(As on 05.02.2014)

1 2 3 4 5

1 Andhra Pradesh 0 0 0
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1 2 3 4 5

2 Arunachal Pradesh 102449 597113 783274
3 Assam 1458 1000 2549
4 Bihar 683974 43938 16383
5 Chhattisgarh 3721 8724 7968
6 Goa 0 0 1101
7 Gujarat 10788 910 4762
8 Haryana 144 230 3%40
9 Himachal Pradesh 2028 973 2678
10 Jammu and Kashmir 283468 193867 69511
11 Jharkhand 33 1550 3078
12 Karnataka 5418 7044 25064
13 Kerala 3403 7 733
14 Madhya Pradesh 32527 129679 12757
15 Maharashtra 121505 82208 18627
16 Manipur 204010 204627 115672
17 Meghalaya 3911 13225 31491
18 Mizoram 119404 3412 293
19 Nagaland 2728 256320 428005
0 Odisha 3144 761 3600
21 Punjab 2740 15177 16613
2 Rajasthan 9316 283 7420
3 Silkdeim 19064 2378 5292

24 Tamil Nadu 172336 77205 70248
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1 2 3 4 5
25 Tripura 4110 580 960
26 Uttar Pradesh 87603 18774 34260
27 Uttarakhand 21719 19279 33767
2 West Bengal 23603 24425 19275
2 Andaman and Nicobar 255 118 627
Islands
30 Chandigarh 0 0 0
31 Dadra and Nagar Haveli 0 0 0
32 Daman and Diu 0 0 0
33 Lakshadweep 196 105 0
3 Puducherry 17 0 1
Totar 1926270 1704072 1719963

Upgradation of roads constructed under PMGSY

1984. SHRI N. K. SINGH:
DR JANARDHAN WAGHMARE:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

{a) whether Government undertakes upgradation of roads constructed under
the Pradhan Mantri Gram Sadak Yojana (PMGSY) after the expiry of Government

guarantee period;
(by if so, the details thereof;

{c) the details of funds released and utilized for upgradation of rural roads

in each State during the last three vears; and

{d) the details of proposals pending with Government for upgradation of rural

roads and by when the said proposals are likely to be approved?

THE MINISTER OF STATE IN THE MINISTRY CF RURAL DEVELOPMENT
(SHRI LALCHAND KATARIA): (a) and (b) Pradhan Mantri Gram Sadak Yojana



